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NATIONAL COMPANY LAW APPELLATE TRIBUNAL, NEW DELHI 

DAILY CAUSE LIST DATED 02.12.2019 (MONDAY) 

COURT - II 

10:30 AM 

 

In the court of Hon’ble Mr. Justice A.I.S. Cheema, Member (Judicial), Hon’ble Mr. Kanthi Narahari, Member 

(Technical) and Hon’ble Mr. Vijai Pratap Singh, Member (Technical). 
 

  For Hearing (Part Heard) 

  S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  Comp. App. (AT) 

(Ins) No. 829 of 

2019 

 

Spade Financial Services Ltd & Anr. 

Vs. 

Hari Krishan Sharma & Ors. 

Rohit Krishan Nagpal Achal Gupta-R1 

Honey Satpal- R2 

Neeraj Yadav-R4 

Sonakshi Dhiman-

R5 
 

For Orders 
2.  Comp. App. (AT) 

(Ins) No. 468 of 

2019 

Jagdambey International. 

Vs. 

Visa Powertech Pvt Ltd. 

 

Manish Verma  Surabhi Khattar 

   

  For Admission (After Notice) 

3.  Comp. App. (AT) 

(Ins) No. 494 of 

2019 

 

Bank of India. 

Vs. 

Shrenuj & Company Ltd. 

With 

Ashish Rana  Siddharth Sharma-

RP 

Mahesh Agarwal 

4.  Comp. App (AT) 

(Ins) No. 723 of 

2019 

 

Vishal Doshi. 

Vs. 

Bank of India & Anr. 

Mahesh Agarwal  Ashish Rana-R1 

Siddharth Sharma-

RP 

5.  Comp. App (AT) 

(Ins) No. 714 of 

2019 

 

Mark Splendour Nonwovens Pvt Ltd. 

Vs. 

Dakota Chemicals India Pvt Ltd. 

Anjani Kumar Singh  Pranati Bhatnagar 

6.  Comp. App. (AT) 

(Ins) No. 830 of 

2019 

 

Indiabulls Housing Finance Ltd. 

Vs. 

Samir Kumar Bhattacharya & Anr. 

Sumesh Dhawan Kanwal 

Chaudhary-R1 

Neha Sharma-R2 

7.  Comp. App (AT) 

(Ins) No. 891 of 

2019 

 

Bank of India 

Vs. 

Multi ARC Coating & Straps Ltd. 

Vikky Dang Aastha Mehta 

8.  Comp. App (AT) 

(Ins) No. 899 of 

2019 

 

Indian Renewable Energy Development 

Agency Ltd. (IREDA) 

Vs. 

T.S.N. Raja, 

R.P. of VBC Industries Ltd. 

Kunal Godhwani Ankur Khandelwal 

9.  Comp. App. (AT) 

(Ins) No. 1094 

&1140 of 2019 

 

BCIL Yelahanka Projects LLP. 

Vs. 

Amit Chandrakant Shah & Ors. 

Gautam Singh  
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10.  Comp. App. (AT) 

(Ins) No. 1129 of 

2019 

 

Genesis Club Ltd. 

Vs. 

Rohtas Projects Ltd. & Ors. 

Prashant Kumar  

11.  Comp. App. (AT) 

No. 127 of 2019 

 

Canara Bank. 

Vs. 

Valecha Engineering Ltd. 

 

Sunil Fernandes  Amrita Joshi  
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